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March 1955 and state (i) the estimated cost for 
and (ii) the progress so far made in, the setting 
up of the Mechanical Engineering Institute 
under the Council of Scientific and Industrial 
Research? 

THE MINISTER FOR NATURAL 
RESOURCES (SHRI K. D. MALAVIYA) : (i)  
Rs. 50 lakhs approximately. 

(ii) Certain negotiations are pending, on the 
completion of which it will be possible to 
report some progress. 

FIRING     ON     SATYAGRAHIS    BY 
PORTUGUESE  AUTHORITIES 

MR. CHAIRMAN: I have received notice 
asking for some discussion about the Goa 
matter. Will the leader of this House make a 
statement? 

THE LEADER OF THE HOUSE (SHRI 
GOVIND BALLABH PANT): Sir, it is a matter of 
deep distress bordering almost on agony for 
everyone of us that so many of our 
countrymen should have been shot down and 
injured in Goa. The occasion which gave rise 
to such brutality on the part of the Portuguese 
Army is well known to hon. Members of this 
House. This struggle of the Goanese for 
securing the freedom of their country and 
achieving emancipation from the foreign yoke 
of the Portuguese has been going on for a 
considerable period. They have made many a 
sacrifice for the liberation of Goa. The 
position after the independence of our own 
country had become still more trying for the 
Goanese. People all around them were free, 
while they were still in bondage. The occur-
rences of yesterday have appeared in the 
Press. We have not received any authoritative 
report yet but so far as information got from 
official quarters is concerned, it is said that 15 
persons have fallen victims to this inhuman 
brutality of the Portuguese Government and 
their agents. I have just been informed that the 
lady whose name  appeared    in  the  papers    
this 
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morning is alive, but we have not yet got full 
details about these things. Naturally, everyone 
in India is greatly exercised over what has 
happened. It is not a question of politics, but it 
is a question of humane treatment in a 
civilized age—whether people who are utterly 
unarmed, who have no weapon of offence or 
defence, should be shot down with fire-arms 
by the soldiers and members of the Army is 
something which the present age cannot 
countenance or tolerate. It is, as I submitted, 
not connected with politics but with something 
more fundamental, that is, the rights and duties 
of man as such—whether an unarmed person 
entering into a territory with the co-operation, 
explicit or implicit, of the people of that 
territory with whom he has historical, 
geographical and cultural affinities should be 
treated in this barbarous way. This is an 
important question and I hope it will receive 
the attention of those who are in a position to 
maintain the standard of civilization in the 
world today. If the people, who have no 
nefarious designs and who move about with 
nothing but their own limbs and for a cause 
which cannot be said to be unworthy even by 
the worst of its critics, are treated in this 
manner, then how can the human approach, 
which is after all the basic approach towards 
all questions, be visible in the relations bet-
ween nations and countries? I think that what 
has been done is worse than barbarous. We, on 
our part, are wedded to peaceful methods. So 
far as the Government of India is concerned 
and so far as the people of our country are 
concerned, they helieve in the efficacy and 
potency and ultimate triumph of peaceful 
methods. These barbarities will ever be 
recorded in history against those who have 
indulged in them. We will continue to follow 
the path which has been laid down for us ano. 
we are sure that just as we won freedom for 
India, so Goa will be free before long. 

Sir, I would    offer    my    heartfelt 
sympathies and    also    that of every 
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Member of this House to the members cf the 
bereaved families. I also request you to 
convey to them that we are all impressed by 
the path which these people have followed 
non-violently and peacefully and secured 
martyrdom for themselves in order to liberate 
what is geographically and otherwise a part of 
India. I will request you, Sir, to convey these 
feelings to all those concerned. 

MR. CHAIRMAN: I think the Leader of the 
House has expressed on behalf of all sections 
of the House our deepest sorrow and our 
shock beyond measure at the happenings on 
the Goa border where a number of our people 
suffered death and others received injuries. 
This is a problem on which the whole country 
is united. The suffering today has brought all 
the people together. These are provocations, 
so to say, which are a challenge to us and we 
have to respond to this challenge, not through 
blood and nerves, but through mind and heart. 
We should not be hustled into any kind of 
unrestrained or indignant behaviour. We 
know, as the Leader said, that the civilized 
world will take note of these happenings: how 
people who according to our scriptures, were 
%fflfsf were beaten down by ^rc^TTi'Jrq: That 
is what has happened, and I have no doubt that 
the sympathies of the civilized world will be 
with these persons. I shall certainly convey to 
the members of the bereaved families, our 
deepest grief at the loss that they have 
sustained and as a token of our sorrow, I 
would request you to stand up for two 
minutes. 
(The House then stood in silence for two 

minutes.) 
12 NOON 

SHRI B. C. GHOSE (West Bengal): Sir, as a 
mark of respect to the martyrs who have fallen 
as a result of the barbarity perpetrated by the 
Portuguese Government, I would suggest that 
the House may be adjourned for some time. I 
hope, Sir, that you will kindly agree to this. 

SHRI BHUPESH GUPTA (Wert Bengal):   I 
rise in support of this. 

SHRI V. K. DHAGE (Hyderabad): I also 
support this. 

MR. CHAIRMAN: For some time the 
House be adjourned—that is what they  
suggest. 

SHRI GOVIND BALLABH PANT: The 
House may be adjourned for about half an 
hour. 

MR. CHAIRMAN: We meet again at half 
past twelve. The House stands adjourned till 
half past twelve.The House then adjourned till 
half past twelve of the clock. The House 
reassembled at half past twelve of the clock, 
MR. DEPUTY CHAIRMAN in the Chair. 

STATEMENT RE SUPPLEMENTA-
RIES TO STARRED QUESTION NO. 731 
ANSWERED ON 20TH APRIL 1955, RE 
HINDI-TEACHING TO GOVERNMENT 
OFFICALS. 

THE DEPUTY MINISTER FOR 
EDUCATION (DR. K. L. SHRIMALI) : Sir, I 
rise to correct the replies which I gave to the 
supplementaries to Starred Question No. 731 
answered in the Rajya Sabha on the 20th 
April 1955. The statement commencing "I 
don't have full information with regard to the 
number", will now read as "I don't have full 
information." The statement commencing 


